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Institutions 

Scheduled Commercial Banks 

Coop.Sector Institutions 
\ 

Housing Finance Companies 

NHB has reported that State-wise break-' 
up of the above data is not available. 

[Translation] 

Expansion and Renovation of 
Airports and Enclaves 

3383. SHRI VISHWANATH 
SHASTRI: 

SHRI DHARMANNA 
MONDAVY A SADUL : 

SHRIMATI KESHARBAI 
SONAJI KSHIRSAGAR : 

SHRI SUSHIL CHANDRA 
VARMA: 

SHRI DHARMABHIKSHAM: 

Will the Minister of CIVIL AVIATION 
AND TOURISM be pleased to state: 

(al whether the Union Govemment 
have ocreived proposals from the State 
GOIIUPlTltlllb for pxpansion and renovation 
01 CIV'; .irpOr1o. ~mrl civil endaves; 

(h) It ,,0. tlte details of such proposals 
received during 1992-93 and 1993-94 so 
far. State-wise; 

Ie) the steps taken or proposed 
to be tak~n by the Union Government 
in this regard; and 

. (d) the time schedule fixed for 
completion IJt work at each of these 
airports? 

(Rs.in crores) 

17.88 

23.70 

142.26 

THE MINISTER OF CIVIL AVIATION 
AND TOURISM (SHRI. GHULAM NABI 
AZAD) : (a) and (b) Details of the 
proposals received from the re~ective 

State Govemments are as follows : 

(1) Extension of runway of Kullu, 
Shimla and Gagal airports in 
Himachal Pradesl:l; 

(2) Extension of runway of Ludhiana 
airport in Punjab; and 

(3) Extension of runway of Calicut 
airport in Kerala. 

(c) and (d). It has not been found 
feasible to extend runways at Shimala, 
Kullu, Gaggal and Ludhiana airports. 

As regards Calicut, at'a meeting 
with the Chief Minister and officials of 
the State Govemment of Kerala, it has 
been decided that resources required for 
extension of the runway for handling of 
wide-bodied planes at the airport would 
be financed by contributions of the public 
including Non-Resident Indians. A Society 
set up by the State Govemment would 
undertake the responsibility of mobilising 
the resources and providing the funds 
to the National Airports Authority as 
interest free advance to be repaid out 
of the eamings of the airport.' The 
National Airports Authority would be in 
a position to undertake the project only 
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after placement of adequate funds by and 
the Society is firmed up. 

(c) the prospect of the 'export 
Export of Textiles regarding textile products of the country 

after the implementation of Dunkel draft? 
3384. SHRI BHAGWAN 

SHANKAR RAWAT: Will the Minister of . \ 
TEXTILES be pleased to state : 

(a) the value of export of various 
textile products in terms of rupees and 
dollars respectively as on January 31. 
1994 during the current financial year; 

(b) the target fixed for textile export 
during the Eighth Five Year Plan and 

· year-wise achievement made in this regard; 

(Figures in 
Year Target 

1992-93 6349 

1993-94 7400 
(upto Jan'94 

The targets for the remaining period 
of the Eighth Five Year Plan will be fixed 
at the appropriate time. 

THE MINISTER OF STATE OF 
THE MINISTRY OF TEXTILES (SHRI 
G.VANKAT SWAMY): (a) The value 
of exports of various textile products 
during the period April. 93 to January. 
94 amounted to Rs. 19623.67 Crores 
equivalent to US $ 6256.69 Million. 

(b) The targets fixed for first two 
years and the corresponding achievements 
are as shown below : 

Mil/ion. US $) 
Achievement 
(provisional) 

6586.61 

6256.69 

(b) if so, the delails of 'Such banks; 
and 

(c) if not, the time by which the 
(c) Government are of the view Govemment propose to introduce the said 

that the integration of the textile sector scheme? 
into GATT will have a positive effect on 
bur export of textiles and clothing products. . THE MINISTER OF STATE IN THE 

Single Window Scheme in Banks 

3385. SHRI HARI KEWAL PRASAP 
: Will the Minister of FINANCE be pleased 
to state: 

(a) whether the Government have· 
· implemented the 'Single Window Scheme' 
· In various banks for the small scale 
industries ;. 

MINISTRY OF FINANCE AND MINISTER 
OF STATE IN THE MINISTRY OF 
PARLIAMENTARY AFFAIRS (DR.ABRAR 
AHMED) : (a) In line with the policy 
measures for promoting and strengthening 
small. tiny and village enterprises 
announced by Government on August 6, 
1991, the small Industries Development 
Bank of India (SIDBl) has' channelised 
its Single Window Scheme (SWS) through 
scheduled commercial banks also. \n\tia\\'1, 




